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SI.No.36

CA No.149/2017 in CP (IB) No.97/7/HDB/2017

In the matter of Quinn Logistics India Pvt. Ltd Vs. Mack Soft Tech Private Ltd.
Date of order : 06.11.2017

ORDER

Heard Shri Amit Sibal, Learned Senior Counsel, Shri Rohan Jaitley, Ms. Ferida
Satarawala Chopra, Ms. Ranjana:g Roy Gawai, Shri Pervinder, Learned Counsels for
the Applicant/Respondent, Shri Ra}iv Nayar, Learned Senior Advocate, Shri Jayant
Mehta, Shri Swapnil Gupta, Ms. Ankita Sinha, Learned Counsels for the Respondent

/Petitioner; Shri Abhinav Vasisht, Learned Senior Counsel, Mr Jonam Diwan, Learned

Counsel for the IRP and Shri Sunderesh Bhat, Learned IRP.

Shri Amit Sibal, Learned Senior Counsel has strongly urged this Tribunal to extend
interim orders dated 15.09.2017. However, Shri Rajiv Nayar, Learned Senior Counsel
has strongly opposed the extension of the Interim order. The Interim orders passed

on 15.09.2017 is extended till the next date of hearing. Post the case on 20.11.2017.
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